173 Written Answers

(b) Steel Authority of India Limited
(SAIL) has earned highest ever profit
amounting to Rs. 371.04 crores (before tax)
during the year, 1991-92. This figure is
however provisional.

(¢) Yes, Sir.

(d) An amount of Rs. 79.63 crores has
been provided for payment as dividend to
the shareholders.

wrein zeaw sifawew  fafee
LG

056 o faetz owi: = oo
et 7z TR T 3w 9 5

(%) #a1 a¥FR ¥ e fawiw
30 W, 1992 ¥ “fr zwrArfns
TR’ d 9 gRF A € T
TR fafadt, < gofet o
fear fafude " Nds § swfw

[17 JULY 1992]

to Questions 174

Steel Plant in Tripura

957. SHRIMATI VEENA VERMA: Will
the Minister of STEEL be pleased to state:

(a) whether there is any proopsal under
Government's consideration to set up a steel
plant in Tripura; and

(b) if so, tht details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SANTOSH
MOHAN DEV): (a) Government has no
proposal to set up a Steel Plant in Tripura.
However, a private sector company, namely
M/s Birla Technical Services is having a
proposal to set up a 1 lakh tonnes per annum
Mini Steel Plant in Tripura. The new
Industrial Policy announced in July 1991, has
removed 'iron and steel* from the list of
industries reserved for the public sector and
also exempted it from the requirements of
compulsory licensing. Government approval
for industrial licence to set up steel plants in
the private or joint sector is, therefor, not
required provided the location is not within 25
Kms of a city having a population of more
than 10 lakhs as per the 1991 census.

(b) Does not arise in view of (a) above.
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